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we still see cases of stone pelting which are detrimental not just to the morale
of the forces but also to the youth. The Government must review the practice of
requiring sanction for prosecuting security force personnel under AFSPA and ensure
that all crimes and human rights violations committed under intemational law are
immediately addressed. It might also be suggested to the government that human
rights violations by security forces must be dealt with under the ordinary law and
order procedures. It 1s also a very important trust building mechanism to keep the
channels of communication open and to keep the families of victims of human
rights violations informed about the status of investigation, prosecution, etc. Such
victims are entitled to truth and it must come from the Government n order to
build a circle of faith. The Government must also establish programmes to provide
tor rehabilitation and compensation to victims of human rights abuses. A report by
Amnesty International highlights many cases of human rights violations in Jammu
and Kashmir, and 1 would like to bring it to the attention of the Chair and the

Government so that corrective measures are taken in this regard. Thank you.

SHRI ANANDA BHASKAR RAPOLU (Telangana): 1 associate mysell with the
Special Mention made by the hon. Member

THE VICE-CHAIRMAN (SHRI SUKHENDU SEKHAR ROY): Shri Surendra
Singh Nagar. Not present. Shri Md. Nadimul Haque. Not present.

Need to adopt the West Bengal model to bring transparency and

efficiency in Gram Panchayats in the couniry

SHRI AHAMED HASSAN (West Bengal): Sir, Gram Panchayats are the
comnerstones of the Panchayati Raj System. From the time of our country's
independence, Gandhiji and Nehruji had envisioned Gram Swara) along with Purna
Swarg). The hallmark of an efficient and transparent Gram Panchayat 1s when it
attains decentralized and participatory local self-governance. The Gram Panchayat
System of Bengal has been able to deliver the highest standards of services in terms
of e-governance, general working and financial management even in areas outside the
purview of regular work. Sir, this has been acknowledged by the World Bank, which
said in a letter from its South Asia Vice-President that in terms of transparency, the
State's Panchayat System can be easily compared to the best-governed institutions in

the world and that this has been maintained for the last six years.

To bring transparency to the working of Gram Panchayats, the Panchayats
Department of the State brought out an app. Details of all developmental work carried
out by the Gram Panchayats, including the costs mcurred as well as photographic
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evidence, are logged into the app, which are then verified by the Department. In the

interest of transparency, too, it has been made mandatory by the published online,

in the form of e-tenders.

Under the leadership of Chiel Mimister of West Bengal, the Gram Panchayats
of the State are the most transparent and efficient, bringing prosperity to all comers
of rural Bengal 1 | therefore, urge upon the Govemment to follow Bengal model

to bring transparency in working of Gram Panchayats.

Need to take effective measures for eradication

of TB from the country
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SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with

the issue raised by Shrimati Kahkashan Perween.




